T0' BE PUBLISHED 1N PART 1L SECTLUN 3 (ii) OF |THE GAZETTE OF INDIA
' GOVERNHENT OF INDIA
MINISTRY OF FINARCE
(DEPARTMENT OF REVENUE

low Doelhi, Dated the (THwday,1989,

MOTIFICATIO
(TNCOME~TAX

No, 887 (F.N0,197/114/89~1TAY: 1n axﬁrcisa of the pouers
corferred by sub=clause (v) of clause(23C) of section 10 of
the Income=tax “ct, 1961 (43 of 1561), [tho Central Govemment
hereby notifies # Thiruvavaduthurai Adheenam , Thanjavur
Distt,® for the purpose of the said subi-slause for the
assossment years 1988=89 and 1389-90,

- dD&LIg/éE;E;;_-T>

OFFICER ON SPECIAL DUTY

o

The Managor,

Government of India Prass,
Ring®Road, Mayapuri Industrial Areas,
few Dolhi. '

Copy tost=~

1« Tho Manager, Sivaprayasa Pandarasanna
Thiruvavaduthurai Adheenam, Thiruvay
Thanjavur Distt, Tamil Nadu,

2. The Commissionsr of lncomestax, (Tami
to his letter No.2039A(0)/83~84/ Ti=V t

3, All Chief Commissioners of *ncome-taxh

4, DBirector Baneral(lnvestigatimﬁ;, North, New Delhi,

5, Director General (ivestigation),Southl Bombay,

6, A1l Officers & Sections of the Central Board of Dirsct Taxes,

7. Camptroller & Auditor General of Ipdid, New Delhi (20 lopies)

8+ Dirsctor Ganeral of Training, National Acadamy of Direct

9, Joint Secretary, Ministry of Law,Justies & Company Affairs,
(Ceptt of Lagal Affairs), Hew Oelhi.

10, Director General (Administration), Ndw Delhi,

11, Dirsctorate of Inspection, Printing Publicaion, 2nd Floor
Hans Bhawan, B.9.Jafar Marg, tew Delhi (5 Copiss)

12.045.0s (Logal), 4th Floor, Suppsr Bsz Building, New Delhi.

13. The Birector Gencral(lncome Tax Exemption),5th Floer,
10 Migdieton Row, Calecutta=700 071,

dhi Adheena Karthat
duthurai =o600803

Nady ¥) Madras,u.r.
ated 18,1.89,

(OALIP SIHGH)
OFF ICER §N SPLCIAL I TY.



